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INTRODUCTION 

 I, the Chairperson, Committee on Welfare of Other Backward Classes (2019-20) 

having been authorised by the Committee to present the Report on their behalf, present 

this Fourth Report on ‘Measures undertaken to secure representation of OBCs in 

employment in Rashtriya Chemicals & Fertilizers Limited (RCF) pertaining to the Ministry 

of Chemicals & Fertilizers.  

2. The Committee had taken evidence of the representatives of the Ministry of 

Chemical & Fertilizers (Department of Fertilizers) on 25.10.2019 and 19.11.2019 in 

connection with examination of the subject. The Committee wish to express their gratitude 

to the representatives of the Ministry of Chemical & Fertilizers (Department of Fertilizers) 

for appearing before the Committee for evidence and furnishing the information desired by 

the Committee in connection with the examination of the subject.  

3. The Report was considered and adopted by the Committee at their sitting held on 

14.07.2020. 

4. The Committee place on record their appreciation for the valuable assistance 

rendered to them by the officials of the Lok Sabha Secretariat attached to the Committee. 

5. For facility of reference and convenience, the observations and recommendations 

of the Committee have been printed in bold letters in Part-II of the Report.  

 

 
 
 
 
NEW DELHI;                   GANESH SINGH, 
14th July, 2020               Chairperson, 
23 Ashadha, 1942(Saka)        Committee on Welfare of Other Backward Classes 
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PART I 

CHAPTER I 

INTRODUCTORY 

Rashtriya Chemicals & Fertilizers Limited (RCF), a “Mini-Ratna”, is a leading 
fertilizers and chemicals manufacturing company with about 75% of its equity held 
by the Government of India. It has two operating units, one at Trombay in Mumbai 
and the other at Thal, Raigad district, about 100 KM from Mumbai. RCF 
manufactures Urea, Complex Fertilizers, Bio-fertilizers, Micro-nutrients, 100 per 
cent water soluble fertilizers, soil conditioners and a wide range of Industrial 
Chemicals.  It produces around 25.00 Lakh MT Urea, 4.75 Lakh MT Complex 
fertilizers and 4.5 Lakh MT of Industrial Chemicals every year. The company is a 
household name in rural India with brands “Ujjwala” (Urea) and “Suphala” 
(Complex Fertilizers) which carry a high brand equity.  RCF has countrywide 
marketing network in all major States.  Besides fertilizer products, RCF also 
produces a large number of industrial chemicals that are important for the 
manufacture of dyes, solvents, leather, pharmaceuticals and a host of other industrial 
products. 

1.2 As per the background note submitted to the Committee , RCF endeavors to be 
one of the main driving forces behind India’s sustainable agriculture. RCF is one of 
the earliest units set up in the country with a vision of growth in fertilizer production 
for food security. The company was the first in the country to produce a complex 
fertilizer which was introduced in the market in 1967 under the brand name 
“Suphala”.  RCF took the lead in the country in setting up mega size fertilizer 
complex at Thal which was commissioned in the year 1985 and after that many more 
domestic mega plants followed suit. The company also made significant contribution 
in the great “Green Revolution” of the nation. RCF has also pioneered the 
manufacture of basic chemicals such as Methanol, Ammonia, Ammonium Nitrate, 
Sodium Nitrate, Sodium Nitrite, Ammonium Bicarbonate, Methyl amines, Dimethyl 
Formamide, Dimethyl acetamide, Formic Acid, Argon in India. RCF has been 
successfully operating a Sewage Treatment Plant (STP) of 22.75 MLD (Million 
Liters per Day) sewage capacity at Trombay unit since January 2000. RCF and BPCL 
have entered into MOU for new STP Project at RCF- Trombay. RCF shall supply 
around 40% of the treated water to BPCL. In its bid towards India’s vision of 
achieving ecologically sustainable growth, RCF has already forayed into solar power 
generation. RCF has set up a 2 MWp ground mounted Photovoltaic Solar power plant 
within the factory premises and an aggregate capacity of 1.29 MWp solar rooftop 
facilities. 
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1.3 Agriculture is the mainstay of the Indian economy, being the source of 
employment for more than 50% of the population. The connection between 
agriculture and ‘Make in India’, ‘Vision 2022’ will promote economic security of 
farmers. The objectives of which can be enunciated as: a) Improved professionalism 
in agri-business b) Increased private investments in agriculture support activities like 
irrigation projects, research and development, training etc. c) Improved agri-metrics 
like yield per hectare etc. and d) Improved agri-produce marketing and sales. RCF 
has sought to bridge the gap between Research Scientist and the farmer by setting up 
dedicated Farmer Training Centers at Nagpur and Thal. RCF publishes a monthly 
farm magazine “RCF Sheti Patrika” (since 1967) which disseminated latest 
agricultural information & practices to the farming community. This magazine is 
distributed free of cost to the farmers and presently it has a readership of over 1.50 
lakh farmers. The company has also introduced a “Toll Free Helpline – 1800 22 
3044” service through which the farmers can get advice and suggestions on their 
agriculture and farming related queries. RCF has launched a page named “RCF Kisan 
Manch” on Facebook dedicated to the farming community to facilitate easy 
interaction with them for creating awareness about the new agricultural technologies 
introduced by nodal agencies.  “RCF Kisan Manch” has also been launched as a 
mobile App since Oct 2017. 

1.4 RCF has been performing well for the last several years and in one of the few 
PSU’s which have been posting profits consistently. The company has achieved 
revenue from operations of Rs.8885.47 Crore with the net profit of Rs.139.17 Crore 
in the last financial year 2018-19.     

1.5 In connection with the examination of the subject “Measures undertaken to 
secure representation of OBCs in employment and for their welfare in Rashtriya 
Chemicals &Fertilizers Limited”, the Committee obtained background note and 
written replies to a list of points and took oral evidence of the representatives of the 
Ministry of Chemicals and Fertilisers and RCF. Based on the written submissions 
and oral depositions of the representatives of the Ministry of Chemicals and 
Fertilisers and RCF as well as the inputs gathered during an on-the-spot study visit, 
the Committee have examined the subject in details as enumerated in the succeeding 
paragraphs. 
 
1.6  The organizational structure of RCF is given at Annexure-I. 
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1.7  The present composition of the Management body of RCF is as follows: 
 
1. Shri S. Mudgerikar   - Chairman & Managing Director 
2. Shri S.D. Panadare   - Director (Technical) 
3. Shri Umesh Dongre   - Director (Finance) 
4. Shri K.U. Thankachen   - Director (Mktg.) 
5. Ms. Alka Tiwari, IAS   - Govt. Nominee Director 
6. Ms. Gurveen Sidhu, IAAs   - Govt. Nominee Director 
7. Shri Suryanarayana Simhadri - Independent Director 
8. Prof. Anil K. Singh   - Independent Director 
9. Dr. Shambhu Kumar   - Independent Director 

 
 
1.8  On being asked about the number of officials belonging to OBC category 
occupying the position in the Board/ Top Management Body, the RCF replied that 
none among the officials as mentioned above  belong to OBC Category. 
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CHAPTER II 

REPRESENTATION OF OTHER BACKWARD CLASSES IN RASHTRIYA 
CHEMICALS & FERTILIZERS LIMITED 

2.1 As per the information furnished to the Committee, the representation of OBCs 
along with that of other categories in the workforce of RCF as on 31 October, 2019 is 
as under:-  

(Table I) 
Post/Group 
Executive/ 

Non-
Executive 
and Pay 

Scale/ Pay 
level 

Total No. 
of 

Employees 

OBCs SCs STs UR 

A 1421 178 237 68 938 
B 883 74 708 87 614 
C 624 144 92 60 328 
D 28 15 4 3 6 

Total 2956 411 441 218 1886 
 
 
 
2.2  The total staff strength in RCF as on 01.01.2020 is 2965 and number of OBC 
employees therein is 440.       
 
2.3  On the other hand, the total staff strength at various levels of posts/ Classes/ 
Scales and the number of OBC employees therein as on 8 September, 1993 was as 
under:-                                                                                                                                     
          (Table II) 

  
  
 Group 

Total strength Employees belonging to 
OBC category 

A 1614 4 
B 1728 Nil 
C 2288 7 
D 127 17 
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CHAPTER III 

IMPLEMENTATION OF RESERVATION POLICY FOR OTHER 
BACKWARD CLASSES IN RECRUITMENT IN RASHTRIYA CHEMICALS 

& FERTILIZERS LIMITED 

3.1 On being asked about the modes of recruitment being followed for filling up 
various categories of posts , the  RCF, through a written reply  submitted as under:- 

“Procedure followed in our Organisation for recruitment is as detailed below:-  

Group-A :  

Based on the vacancies, Press Advertisement is released in the leading News 
Papers for selection of candidates on all India basis on open competition. 
Shortlisting of candidates is done on the basis of Written Test marks. Further, 
selection is done by the committee by interview. Selected candidates are 
assessed by the Selection Committee for appointment as Management Trainee. 
After due completion of their training, they are appointed in E1 grade.  

The Vacancies in grades above E1 grade are filled normally be departmental 
promotions. However, in case where suitable internal candidates are not 
available such vacancies are filled through Press Advertisement on all India 
basis by other than open competition. 

Group-B :  

Generally group B vacancies are filled through internal promotions, however, 
in specific cases only, positions in EO grade are also filled through Press 
Advertisement on all India basis by other than open competition.  

Group-C/ Group –D :  

These posts at the entry grade are filled by Local Advertisement and/ or 
through Employment Exchange by following the percentages of Reservation 
prescribed for Maharashtra State,through Written Test/ Trade Test. Interviews 
are dispensed.  

The prescribed reservations are followed for direct recruitment in above 
groups.” 
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3.2  As per the information made available to the Committee, reservation is 
applicable to OBC candidates in recruitment to the following posts (Technical and 
Non- Technical) in RCF:- 

Worker  

(Table III) 
Pay Scale Group/ 

Grade 
Technical Non-Technical 

17000-38000 D Plant Attnd. Gr. 
II & Equiv. 

Office Attend. Gr 
II & equivalent. 

18000-42000 C Plant Attnd. Gr. I 
& Equiv. 

Office Attnd. Gr. 
I & equivalent 

19000-50000 C Sr. Plant Attnd. 
& Equiv. 

Sr. Office Attnd.  
& equivalent 

20000-55000 C Optr. Gr. III & 
Equiv. 

Typist Clerk & 
equivalent 

22000-60000 C Optr. Gr. II & 
Equiv. 

Steno Clerk & 
Equivalent 

26000-80000 D Optr. Gr. I & 
Equiv. 

Steno Asst. & 
Equiv. 

28000-100000 B Sr. Optr. & 
Equiv. 

Sr. Steno Asst. & 
Equiv. 

 

Officer (Below Board level) 

(Table IV) 
Scale Technical Posts Non-Technical Posts 

30000-120000 
(E0) 

Asstt Engineer & 
equivalent 

Asstt Officer & 
equivalent 

40000-140000 
(E1) 

Engineer & equivalent Officer & equivalent 

50000-160000 
(E2) 

Sr. Engineer and 
equivalent.  

Sr. Officer and 
equivalent 
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60000-180000 
(E3) 

Dy. Manager and 
equivalent 

Dy. Manager and 
equivalent 

70000-200000 
(E4) 

Manager & equivalent Manager & equivalent 

80000-220000 
(E5) 

Sr. Manager and 
equivalent 

Sr. Manager and 
equivalent 

90000-240000 
(E6) 

Chief Manager and 
equivalent 

Chief Manager and 
equivalent 

100000-260000 
(E7) 

Dy. General Manager Dy. General Manager 

120000-280000 
(E8) 

General Manager/ Chief 
General Manager 

General Manager/ Chief 
General Manager 

150000-
300000(E9) 

Executive Director Executive Director 

3.3 On being asked to furnish an overview of the implementation of the 
reservation policy in favour of OBCs, the RCF submitted as under:- 

 “As per the directives of the Government of India, 27% of the posts to be 
filled through Direct Recruitment on all India Basis through Open 
Competition are reserved for Non Creamy Layer OBCs 

 

 Age relaxation of 3 years over the prescribed age limit for General 
Candidate for Direct recruitment of OBCs is allowed.  

 
 Cell consisting of Liaison Officer (LO) ensures that reservation in favour of 

OBCs are actually implemented.  
 
 There is one Liaison Officer each at both the Units of the company i.e. Thal 

and Trombay. In addition, there is one Chief Liaison Officer (CLO) in the 
Grade of Sr. Manager (E5). All these Liaison Officers are belonging to OBC 
community.” 

3.4 As per RCF, the following mechanism has been evolved in the organization for 
proper implementation of the reservation policy”- 
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“Chief Liaison Officer (CLO) & Unit Liaison Office (ULO) are responsible for 
identifying OBC reservation post based on the roster and it is strictly 
implemented. They also monitor effective implementation of OBC policy.” 

3.5 Year-wise details of the appointments made by RCF under various categories 
of posts since 1993 are given at Annexure-II. 

3.6 On being asked about the checks devised by RCF to ensure that reservation 
policy for OBCs is implemented properly, it replied as under:- 

“Before issue of advertisement in news-papers and/ or sending employment 
requisitions to Employment Exchanges and whenever the DPCs/ Selection 
Committees meet for selecting persons for recruitment, the number of reserved 
posts is ascertained by taking advice of Liaison Officer for ensuring 
implementation of Reservation Policy. These reserved posts are made known 
to the DPCs/ Selection Committees and are filled accordingly. Annual Report 
in respect of OBC is sent to the Ministry. OBC Cell consisting of Liaison 
Officers ensures that reservations made in favour of OBCs are actually 
implemented.” 

3.7 The RCF has further submitted that it is not facing any constraints in filling up 
of the vacancies under the OBC category. 

Backlog vacancies 

3.8 As per the information furnished to the Committee there is overall backlog of 
12 positions (10 in Group A and 2 in Group B) in RCF. It has been further assured by 
RCF that these backlog positions shall be filled as special recruitment Drive is being 
undertaken and the backlog vacancies shall be filled  before June, 2020.  
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3.9 Details if these backlog vacancies are as under:- 

(Table V) 
Level of Post No. of Backlog 

Vacancies 
Group ‘A’ 10 
Group ‘B’ Nil 
Group ‘C’ (including 
erstwhile group ‘D’ 

2 

 

Reservation Rosters 

3.10  On being asked whether Rosters are being maintained properly for direct 

recruitment and promotion of all posts as per order on the subject, RCF furnished the 

following information to the Committee:- 

(Table VI) 
Mode of RRs Level at which 

Roster is 
Maintained 

The no. of 
Rosters 

Date of up-
gradation of 
Roster 

Direct 
Recruitment  

All level below 
Board 

Four 03.09.2019 

Promotion Upto lowest rung 
of Group A i.e. 
E1 grade 

Three 03.09.2019 

 

3.11 RCF was asked whether the procedure of grouping of posts in direct 

recruitment is adopted for maintaining Reservation Rosters. Through a written reply, 

RCF submitted that the groupings of posts is not adopted in direct recruitment for 

maintaining rosters. 

 

3.12 On being asked about the inspection of the Rosters by the Liaison Officer, the 

RCF replied as below:- 

“Yes, inspection of rosters is regularly done by Liaison Officer.  
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(Table VII) 
Year Date of Inspection 

by Liaison Officer 
Comments of 
Liaison Officer 

Action 
Taken 
Report 

2016 21.01.2017 Roster maintained 
properly hence no 
specific 
comments. 

NA 
2017 12.01.2018 NA 
2018 17.01.2019 NA 
2019 Final Rosters for 

the year 2019 will 
be prepared by 
31.12.2019 

 

 

3.13 It has been informed by RCF that since reservation for OBC category is not 

applicable for promotion, hence promotion register for OBCs is not maintained. So 

far no Guidelines from DoPT are received  in this regard.  
 

Selection Board 

3.14  The Committee brought to the notice of RCF the contents of DoPT OM No. 

42011/2/2014-Estt.(Res.) dated 13 February, 2014 which inter-alia, makes it 

mandatory to include one member belonging to OBC in the Selection 

Committee/Board for making recruitment to 10 or more vacancies in any level of 

posts/services. DoPT has also directed to ensure that where the number of vacancies 

against which selection is to be made is less than 10, no effort should be spared in 

finding an OBC officer amongst others for inclusion in such Committees/Boards and 

sought to know if the DoPT instructions were being followed scrupulously in the 

Organization while making recruitment to various posts/services. To, the above 

query, the RCF replied affirmatively, assuring the Committee that it was totally 

complying with the above mentioned orders of DoPT. 

3.15 The RCF  submitted the following information pertaining to the details of such 

Selection Committees/ Boards in 2019:- 
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“The number of Selection Committees/ Boards constituted in the organization 
and the number of OBC members in these Committee/ Boards. 

Committees/ Boards (January to December): 

(Table VIII) 
Sr. No. Year No. of 

Committee 
No of OBC members 

1 2019 3 1 (in each committee) 

 
The particulars of these OBC members are: 

(Table IX) 
Year Discipline Grade No. of 

Committee 
Members 

Names of 
committee 
members 
(OBC) 

Total 
Post 

2019 Engineer 
(Electrical) 

E1 5 Shri Vinayak 
Patial, CM 
(HR) C (OBC 
rep.) 

20 

 Officer 
(Finance) 

E1 5 Shri Vinayak 
Patial, CM 
(HR) C (OBC 
rep.) 

12 

 Asst. 
Officer 
(Finance) 

E0 5 Shri Vinayak 
Patial, CM 
(HR) C (OBC 
rep.) 

12 

 

 

Training facilities for OBCs  
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3.16 On being asked whether RCF runs any Training Institute / Technical Schools 
and the details of the representation of OBCs therein, it furnished the following 
information:-  

“The company has full-fledged Technical Training Institute at Trombay and 
Thal and Management Development Centre in Mumbai.  The training is 
organised for all employees including employees belonging to OBC category 
based on training need analysis. We also have Farmers Training Institute at 
Nagpur and Thal, Alibag.  Training on various agriculture related topics is 
conducted for the farming community including those farmers from the Other 
Backward Classes.” 

3.17 The details of the training courses and representation of candidates from Other 
Backward Classes in such training courses is given at Annexure-III. 

Pre-recruitment and pre-promotion training 

3.18  On being asked about the details of pre-recruitment and pre-promotion training 
being provided to OBC candidates and OBC Employees during the last four years, 
RCF informed the Committee that no pre-recruitment and pre-promotion training has 
been provided in the last four year. 
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CHAPTER IV 

GRIEVANCE REDRESSAL MECHANISM FOR OBC EMPLOYEES IN 
RASHTRIYA CHEMICALS & FERTILIZERS LIMITED 

4.1 On being asked about the procedure prescribed for redressal of grievances of 
Other Backward classes employees in the organization, RCF replied as under:-  

 
“We have a robust grievance redressal system for all employees including 
SC/ST and OBC employees.  All reserved category employees can anytime 
seek help / advice of Liaison Officers for resolving their grievances.  The 
grievance redressal cell of the Company also takes care of grievances of all 
employees including employees of OBC category.” 

4.2 The detailed procedure for grievance redressal of RCF Employees is enclosed 
at Annexure –IV. 
 
4.3 On being asked about the details of complaints received from OBCs 
employees during each of the last five years, the RCF furnished the following 
information:-  
    

(Table X) 
 

Sr. No.  No. of 
grievances  

Opening 
Balance  

Addition 
during the 
year  

Closed/Di
sposed off 
during the 
year  

Closing  
Balance  

2016  Nil Nil Nil Nil Nil 
2017  1 1 Nil 1 Nil 
2018  Nil Nil Nil Nil Nil 
2019  Nil Nil Nil Nil Nil 

 

Liaison Officer for OBCs 

4.4 The RCF was specifically asked whether it has appointed separate Liaison 
Officers for OBCs in order to ensure due compliance to various OBC related 
regulations. Following details were furnished by RCF:- 
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(Table XI) 
Details Name, Social Category 

Chief Liaison Officer Shri Rahul Ahire, 

Sr. Manger (HR) Unit, 

Social Category – OBC 

 

Liaison Officer Ms. Arati Deshmukh 

Manger (HR), 

Social Category – OBC 

Liaison Officer, Thal Shri Arun Patil, 

Dy. Manager,  

Social Category – OBC 

 

4.5 The RCF was also asked whether these Liaison Officers belong to the OBC 
category to which it replied in the affirmative. 

4.6 The RCF was asked as to whether Other Backward Classes Cell been set-up 
under the direct control of Liaison- Officer. It replied that the Cell comprising of 
Chief Liaison Officer, Liaison Officer (Trombay) and Liaison Officer (Thal) which 
constitute the OBC Cell to take care of OBC employees.  

4.7 On a query whether OBC candidates are interviewed on a separate date/time 
i.e. other then the days on which the candidates belonging to General category are 
interviewed for various posts, the reply furnished by RCF was in affirmative. 

OBC Employees’ Association 

4.8 On the matter of the OBC Employees’ Association it has been informed that as 
per the direction of Hon’ble Parliamentary Committee for Welfare of OBCs, RCF 
have issued a Circular appealing OBC employees to come forward and form an 
Association. Accordingly, ‘RCF OBC Welfare Association’ has been formed in the 
month of December, 2019. 
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CHAPTER V 

CONTRACTUAL APPOINTMENTS AND OUTSOURCING OF 
SERVICES/JOBS 

5.1 When the Committee enquired whether retired Government employees are 

being re-appointed as consultants or in any other capacity in RCF, it furnished the 

following information:- 

“Yes, the retired employees have been re-appointed as consultant only in 
exceptional situation in area such as Finance, Technical etc.”  

5.2 The Committee desired to know the post-wise details thereof along with the 

terms and conditions and the remuneration, benefits/facilities provided to them and 

details of the policy/guidelines formulated by the Ministry in this regard. The RCF in 

its reply stated that on 3.09.2019 six retired employees have been reappointed as 

Advisors. The terms and conditions of their re-appointment, Remuneration details 

and approved policy guidelines in this regard are given at Annexure-V. 

5.3 Taking view of the information furnished by the RCF regarding contractual 

appointment, the Committee felt the need to ascertain whether the interests of serving 

employees, especially the OBC employees are being adversely affected as a result of 

contractual appointments. It replied as under:- 

“Such appointments are very much limited and are only for short terms and 
hence there is no implication on getting these posts through regular 
appointment.” 

Outsourcing of services/jobs 

5.4 On being asked whether RCF is outsourcing some of their non-core functions 

along with details of type of services outsourced, it replied as under:- 

“Yes, the non – core activities like Conservancy, Horticulture, Township 
Security Services Canteen etc. only have been outsourced.” 
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5.5 On being asked to furnish details of the outsourced jobs, the RCF furnished the 

following information to the Committee:- 

(Table XII) 
Year Organization  Posts Unit Reason 
Year 
03.09.2019 

RCF Ltd. Unskilled 
nature in non-
core areas as 
mentioned in 
12(a) above. 

RCF Ltd. Since, these are 
non-core 
activities, they 
have been 
outsourced.  

 

5.6 On being asked about the steps being taken to secure the interest of OBCs in 
outsourced jobs, RCF through a written reply submitted as under:- 

“The interest of all the labours who are engaged in the outsourced jobs 
including OBC are being protected by ensuring the implementation of 
provisions of various labour laws.”  

5.7 When the Committee desired to know whether the percentage of backward 
classes is represented among contractual workers,the RCF in a written note submitted 
that it has been observed that percentage of labour in the outsourced activities like 
conservancy, horticulture, township security of SC/ST/OBC are generally on higher 
side although, there is no direct check of company.  

5.8 Keeping the welfare of all the employees in mind the Committee asked the 

RCF to enumerate the existing mechanism to ensure payment of minimum wages to 

such employees as per the Minimum Wages Act and adherence to other social 

security benefits. The RCF in written note stated that:- 

“Payment to the contract labour is directly made to his bank account, no 
contract labour is paid wages in cash.  The contractors are asked to submit the 
details of this bank transfer before his bill is cleared. Thus, HR department 
ensures the payment of Minimum Wages.” 
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PART-II 

OBSERVATIONS/RECOMMENDATIONS 

Representation of OBCs in top management 

1. Rashtriya Chemicals & Fertilizers Limited (RCF) is a ‘Mini-Ratna’ PSU 

and a leading fertilizers and chemicals manufacturing company with about 75% 

of its equity being held by the Government of India. The Committee note that 

this company is a household name in rural India with brands “Ujjwala” (Urea) 

and “Suphala” (Complex Fertilisers) which carry a high brand equity. RCF has 

countrywide marketing network in all major States and besides fertilizer 

products it also produces large number of industrial chemicals that are 

important for the manufacture of dyes, solvents, leather, pharmaceuticals and a 

host of other industrial products.  

 The Committee observe that as per the present composition of its 

management body ,there are three whole-time functional Directors besides the 

CMD, two Government Nominee Directors and three Independent Directors. 

However, the Committee have been informed that as on date none of the 

officials in the Management Board belong to the OBC category. Thus, there is 

no representation of OBCs in the top management of the company. The 

Committee understand that the appointments in the Board of Directors are 

being made directly by the Government. However, they would like to impress 

upon the administrative Ministry, i.e. the Ministry of Chemicals and Fertilizers 

to adhere to the DPE OM No. 2(15)/2011-GM dated 18 April, 2011 

communicating the concern expressed by the Parliamentary Standing 

Committee on Industry that if persons from the Categories of SC, ST and OBC 

and Women category come forward with the criteria laid down for the 
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appointment of non-official Directors on the Board of CPSEs, they should be 

given preference.  

Representation of OBCs 

2.  The Committee note that as on 31 October, 2019 RCF has a total employee 

strength of 2956, out of which 411 belong to the OBC category. Thus, the 

representation of OBCs in RCF comes to an abysmal figure of 13.90%. This is 

approximately half of what the OBC Reservation Policy, which is in vogue for 

the last 25 years, mandates. The Committee are of considered view that RCF 

needs to introspect as to why it has fared so poorly in safeguarding the 

constitutional guarantees being extended to the people belonging to the Other 

Backward Classes. Further, the Committee notice a disturbing trend in the 

varied representation of OBCs across the hierarchy of posts/ levels in RCF. The 

representation of OBCs is only 12.52% in Group A while it is only 8.38% in 

Group B. The low representation of OBCs in Group B is particularly worrisome 

because these posts are generally filled through internal promotions. The 

Committee would like to express their anguish at the implied denial of 

promotions to OBC employees in Group ‘B’ Posts. It is only in Group C where 

OBCs manage to get noticeable representation with 23.07%, although much 

below than mandated 27%. The Committee therefore, recommend that RCF 

should clearly delineate the reasons for not ensuring the mandatory 

representation of OBCs, particularly in Group B and make a committed and 

verifiable plan to increase the representation of OBCs without any further 

delay.  

 
Backlog and shortfall vacancies 
 
3.     The Committee note that there is an overall backlog of 12 positions (10 in 

Group A and 2 in Group B) at present in RCF. In this regard, the Committee 
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have been informed that the company is making concerted efforts to fill up these 

vacancies by June, 2020. However, the Committee are perturbed to note the 

variance in numbers between the backlog position and overall representation of 

OBCs in the organization.  This is evident from the fact that as on 31 October, 

2019, total personnel strength of RCF was 2956 but total number of OBC 

personnel was only 411 (13.90%). Whereas as per the 27% quota meant for 

OBCs, total number of OBC personnel should have been 798. Thus, the 

Committee observe that there is a short-fall of 387 vacancies across the ranks 

whereas only 12 backlog vacancies are shown to exist in RCF.  The Committee 

would like to discern that shortfall and backlog vacancies are not being 

calculated on a realistic basis in RCF and thus leading to inadequate 

representation of OBCs across the ranks. The Committee are of a considered 

view that this gap in representation of OBCs needs to be bridged immediately 

by recruiting more OBCs in each recruitment cycle. The Committee, therefore, 

strongly recommend that RCF should reassess the resultant shortfall vacancies, 

accordingly. 

   The Committee also desire that in order to ensure adequate representation of 

OBCs,  RCF should scrupulously adhere to the DoPT OM No. 43011/4/2018-

Estt.(Res.) dated 4 April, 2018 regarding application of own merit in Direct 

Recruitment for appointment of Other Backward Classes. It is to be reiterated 

that in direct recruitments to Central Government jobs and services, the reserve 

category candidates who are selected on the same standard as applied to general 

candidates should not be adjusted against reserved vacancies. 

 

Selection Board 

4. The Committee note that as per DoPT OM No. 42011/2/2014-Estt. (Res) 

dated 13 February, 2014 it is mandatory to include one (1) member belonging to 
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OBC category in the Selection Committee/Board for making recruitment to 10 

or more vacancies of any posts/services.  The OM further directs that where the 

number of vacancies against which selection is to be made is less than 10, no 

effort should be spared in finding an OBC officer amongst others for inclusion 

in such Committees/Boards.  In this regard, the Committee are pleased to note 

that RCF is adhering to the above mentioned guidelines and there has been one 

(1) OBC member in each of the three Selection Committees constituted in 2019.  

The Committee, however, find that the same OBC officer has been nominated to 

all the three Committees in this case.  The Committee feel that in order to 

ensure full independence and impartiality, it is imperative that only one 

particular officer does not become a permanent fixture in all such Selection 

Committees.  The Committee, therefore, recommend that a panel of OBC 

officers should be drawn and they should be represented in these Selection 

Committees on rotation basis. 

     The Committee note that OBC candidates in RCF are being interviewed on a 

separate date/time than rest of the General category candidates. The Committee 

find the practise to be discriminatory and also breeding ground for arbitrary 

rejections on the basis of low interview marks. It needs to be re-clarified that a 

candidate belonging to the reserved category is always free to lay claim to an 

unreserved post on the basis of his merit. Accordingly, the Committee 

recommend that the discriminatory practise of holding separate interviews for 

OBC candidates should be done away with immediately. The Committee also 

recommend that while preparing merit list for interviews, it should be ensured 

that all candidates (whether SC/ST or OBC) securing marks at par or more 

than that of the last cut-off unreserved category candidate should also be called 

for interview.  
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Training facilities for OBCs. 

5. The Committee note that RCF is catering to the training needs of all of its 

employees including OBC employees through full-fledged Technical Training 

Institute at Trombay and Thal and Management Development Centre in 

Mumbai.  The company also conducts training on various agriculture related 

topics for the farming community including those from OBCs through its 

Farmers’ Training Institute at Nagpur and Thal. The Committee opine that in 

view of the country-wide marketing outreach and goodwill of the company, 

farmers’ welfare can be promoted through equitable partnerships with various 

farmers’ groups, NGOs etc.  The Committee understand that majority of the 

agrarian castes in India belong to the Other Backward Classes and hence such 

partnerships in the field of training will go a long way in ensuring welfare and 

empowerment of OBCs.  The Committee therefore, recommend that RCF 

should open more such farmers’ training Institutes in other parts of India and 

thus contribute to twin national goals of rural development and farmers’ 

welfare, including those belonging to OBCs. 

 The Committee, however, are unhappy to note that RCF has not been 

providing pre-recruitment and pre-promotion training to OBC candidates and 

OBC employees.  OBCs belong to the vulnerable section of society and pre-

recruitment training is a limited aid to alleviate this handicap of the candidates.  

Similarly, pre-promotion training to OBC employees is must for their seamless 

career progression and for adding Human Resource Value to the organization.  

Otherwise, the Committee have observed in a number of cases that the 

representation of OBCs keep on dwindling as one goes up in the hierarchy.  

Therefore, the Committee strongly desire that pre-recruitment and pre-

promotion training should begin to be provided by RCF and the blueprint of the 

plan should be shared with the Committee at the action taken stage. 
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OBC Employees’s Association 

6. The Committee are pleased to note that OBC Employees’ Association in 

RCF has been formed in December, 2019 after persistent cajoling from the 

Committee.  It is now the duty of the RCF to provide conducive and engaging 

atmosphere and enabling infrastructure so that OBC Employees’ Association 

can carry out its work effectively.  While holding informal discussions with 

various PSUs/ Government Companies during the Study Tour in January, 2020, 

the Committee learned about the difficulties being faced by some of the OBC 

Employees’ Associations.  The Committee opine that OBC Associations should 

be spared such hardships and roadblocks in their effective functioning. The 

Committee, therefore, recommend that RCF should make full efforts to 

popularize OBC Association among its OBC employees and to render it all 

possible assistance in order to help it take further roots in the organization. 

 

Outsourcing/Engaging contractual employees. 

7. The Committee note that RCF is outsourcing some of its non-core activities 

like conservancy, horticulture, town security service, canteen etc.  However, the 

company could not reassure the Committee about the due representation of 

OBCs among contractual staff as it merely submitted that ‘it has been observed 

that percentage of labour belonging to SC/ST/OBC in the outsourced activities 

are generally on higher side although, there is no direct check of the company’.  

While the Committee understand that RCF can not hold outsourcing companies 

accountable on these matters, it doesn’t stop it from constructively engaging 

with them on the imperative of enlarging OBC representation.  Moreover, 

payment of minimum wages as per the Minimum Wages Act and benefits of 
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other social security schemes relating to health, education, insurance, provident 

fund facility, etc. should also be ensured to such employees engaged on 

outsourcing basis in RCF. The Committee would also urge the RCF to 

ensure strict compliance to Office Memorandum dated May 15, 2018 of the 

Department of Personnel and Training Government of India, regarding 

provision of reservation for Scheduled Castes / Scheduled Tribes/OBCs in 

temporary appointments for duration exceeding 45 days in respect of all the 

contractual appointments in the organization. In this respect the Committee also 

recommend that there should be a separate Roster for temporary appointments 

for more than 45 days. 

8. In this regard, the Committee would like to remind RCF that DoPT has 

been issuing various instructions/guidelines regarding reservations for SC, ST 

and OBCs in temporary appointments. The Committee would like to enumerate 

the following instructions/guidelines of DoPT which are made applicable to 

Central Public Sector Enterprises through Department of Public Enterprises, 

and expect that the same are strictly adhered to: 

Reservation in Posts of Industrial Workers 

 The industrial establishments of the Government of India and the posts and 

grades in such establishments, whether these have been  classified as Group 

A, B, C and D or not, are covered by the scheme of reservation for Scheduled 

Castes, Scheduled Tribes and Other Backward Classes. [O.M.No.8/7/1974-

Estt.(SCT) dated 22/08/1975] 

Reservation in Temporary Appointment 

 There shall be reservation for SC/ST/OBC class candidates in all 

temporary appointments, which are to last for 45 days or more. [O.M. 

No.36036/3/2018 - ESTT. (Res.) dated 15.05.2018] 
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Reservation in Work-Charged Posts 

 The principle of reservation for Scheduled Castes, Scheduled  Tribes and 

Other Backward Classes should generally be suitably  applied to the extent 

possible, to work-charged posts also except those required for emergencies like 

flood relief work, accident restoration and relief etc. The percentages of 

reservation in such appointments may correspond to what is applicable to 

Group C and Group D posts. 

 [O.M.No.36021/9/1976-Estt.(SCT) dated 10/02/1977] 

Reservation in Voluntary Agencies  

 The Ministries/Departments should insist as a pre-condition to the sanction 

of grants-in-aid from Central Government to a non-Government organizations/ 

voluntary agency etc. that it shall provide reservation to the extent of 15% to 

SCs, 7.5% to STs and 27% to OBCs in case of direct recruitment on all India 

basis in case of direct recruitment to posts normally attracting candidates from 

a locality or region where: 

(a) The recipient body employs more than 20 persons on a regular basis and 

at least 50 percent of its recurring expenditure is met from grants-in-aid 

from the Central Government; and 

(b) The body is a registered society or a cooperative institution and is in 

receipt of a general purpose annual grants-in-aid of ₹ 2 lakh and above 

from the Consolidated Fund of India. 

 A clause providing for reservations in the services under the voluntary 

agencies should be included in the terms and conditions  under which such 

voluntary agencies /organizations etc. are given grants-in-aid by Government, 

somewhat on the following lines:  “...........(Name of Organization/ Agency etc.) 

agrees to make reservations for Scheduled Castes, Scheduled Tribes and Other 
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Backward Classes in the posts/services under its control on the lines indicated 

by the Government of India. 

 While sanctioning grants-in-aid to various voluntary agencies the progress 

made by such agencies in employing Scheduled Caste, Scheduled Tribe and 

Other Backward Class candidates in their services should be kept in view by the 

administrative Ministries/Departments. The voluntary agencies etc. should be 

informed that the progress in respect to the employment by them of Scheduled 

Castes, Scheduled Tribes and OBCs in the services under them would be taken 

into account by Government while sanctioning future grants-in-aid to 

them.[O.M.No.27/12/73-Estt.SCT) dated 7/10/1974. 

 

 

 

 

 

NEW DELHI;                   GANESH SINGH, 
14th July, 2020               Chairperson, 
23 Ashadha, 1942(Saka)        Committee on Welfare of Other Backward Classes 
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ANNEXURE-I 

Organizational structure of RCF 
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ANNEXURE-II 

Year-wise details of the appointments made by RCF under various categories of 
posts since 1993 
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ANNEXURE-III 

Details of the training courses and representation of candidates from Other 
Backward Classes in such training courses 
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ANNEXURE-IV 

Detailed procedure for grievance redressal of RCF Employees 
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ANNEXURE-V 

Terms and conditions of their re-appontment, Remuneration details and 
approved policy guidelines 
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APPENDIX-I 
 

COMMITTEE ON WELFARE OF OTHER BACKWARD CLASSES (2019-20) 
 
 

MINUTES OF THE ELEVENTH SITTING OF THE COMMITTEE ON WELFARE OF 
OTHER BACKWARD CLASSES (2019-20) HELD ON 25TH OCTOBER, 2019 IN 

COMMITTEE ROOM 'B', PARLIAMENT HOUSE ANNEXE, NEW DELHI 
 
 

The Committee sat from 1545 hrs. to 1650 hrs. 

PRESENT 

Shri Ganesh Singh   — Hon’ble Chairperson 

MEMBERS 

Lok Sabha 

2. Shri Ramesh Bidhuri 
3. Smt. S. Jothimani 
4. Shri Dileshwar Kamait 
5. Shri Ajay Nishad 
6. Dr. Sanghamitra Maurya 
7. Shri Ram Shiromani 
8. Shri Rajesh Verma 
9. Shri Ashok Kumar Yadav 

  
RAJYA SABHA 

10. Shri Ram Narain Dudi 
11. Shri T.K.S. Elangovan 
12. Shri B.K. Hariprasad 
13. Shri Vishambhar Prasad Nishad 
14. Dr. Banda Prakash 
15. Shri K.K Ragesh 
16. Smt. Vijila Sathyananth 
17. Shri Ram Nath Thakur 
18. Smt. Chhaya Verma 
19. Shri Harnath Singh Yadav 

 
SECRETARIAT 

1. Smt Anita B. Panda  - Joint Secretary 
2. Shri Md. Aftab Alam  - Additional Director  
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WITNESSES 

 
REPRESENTATIVES OF DEPARTMENT OF FERTILIZERS  

 
1. Smt. Alka Tiwari - Addl. Secy. & F.A. 

2. Shri  Partha Sarthi Sen Sharma - Joint Secretary 

3. Shri Niranjan Lal - Director 

 
REPRESENTATIVES OF RASHTRIYA CHEMICALS & FERTILIZERS LIMITED (RCFL) 

 
1. Shri S.C. Mudgerikar - Chairman-cum-Managing Director 

2. Shri S.D. Panadare - Director (Technical) 

3. Shri A.V. Nawade - Executive Director (HR) & CSO 

4. Shri S.B. Potpose - General Manager (HR&A.) 

5. Shri S.S. Sonawane - Dy. General Manager 

 
REPRESENTATIVE OF NATIONAL FERTILIZERS LTD (NFL) 

 
1. Shri  Manoj Mishra - Chairman-cum-Managing Director 

2. Ms. Jaya Dikshit - General Manager(HR) 

 

2.     At the outset, the Chairperson welcomed the representatives of the Department of 

Fertilizers, Rashtriya Chemicals & Fertilizers Limited and National Fertilizers Ltd to the 

sitting regarding measures undertaken to secure representation of OBCs in employment 

and for their welfare in various PSUs/Organisations under the Department of Fertilizers. 

 

3. Thereafter, the representatives of Department of Fertilizers, Rashtriya Chemicals & 

Fertilizers Limited and National Fertilizers Ltd made a brief power point presentation 

regarding various steps/measures undertaken by the Ministry and respective PSUs to 

secure representation of OBCs in employment and welfare measures initiated for 

promoting their interests. 
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4. Some of the major issues/points raised by the Chairperson and Members of the 

Committee in the sitting and responded to by the representatives of the Department of 

Fertilizer/PSUs are as follows: 

(i) Implementation of OBC reservation in various organisations/PSUs under the 

Department of Fertilizer;  

(ii) Reasons for delay in recruitment to various posts in Rashtriya Chemicals & 

Fertilizers Limited and National Fertilizers Ltd; 

(iii) Monitoring of the recruitment process by the Ministry with regard to 

implementation of 27% reservation for OBCs; 

(iv) Reasons for backlog vacancies for OBCs and efforts made to fill those up; 

(v) Need for undertaking Special Recruitment Drive for filling the backlog 

vacancies.  

(vi) Need for more awareness regarding job opportunities and vacancies in 

PSUs under Department of Fertilizers;  

(vii) Appointment of separate Liaison Officers and setting up special mechanism 

for redressing the grievances of OBC employees; 

(viii) Training facilities to OBCs at different stages; 

(ix) Outsourcing of jobs in the concerned organisation and its impact on 

recruitment under OBC  category; 

(x) Issues relating to engagement of contractual workers in various 

organisations, giving representation to OBCs therein and ensuring various 

facilities and social security benefits to them;   

(xi) Utilization of CSR funds for the welfare of OBCs.; and 

(xii) Measures undertaken for promoting overall welfare of OBC employees. 
 

5. The Committee directed the representatives of the Ministry to furnish written replies 

to the queries which were not responded to by them during the sitting or on which the 

requisite information was not readily available with them, to the Committee at the earliest. 
 
 

The witnesses then withdrew. 
 

The Committee then adjourned. 
 
 
 

A copy of the verbatim proceedings of the sitting has been kept. 
-------                  
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APPENDIX-II   
                                               

COMMITTEE ON WELFARE OF OTHER BACKWARD CLASSES (2019-20) 
 
 

MINUTES OF THE SIXTEENTH SITTING OF THE COMMITTEE ON WELFARE OF 
OTHER BACKWARD CLASSES (2019-20) HELD ON 19TH NOVEMBER, 2019 IN 

COMMITTEE ROOM 'B', PARLIAMENT HOUSE ANNEXE, NEW DELHI 
 
 

The Committee sat from 1720 hrs. to 1750 hrs. 

PRESENT 

Shri Ganesh Singh   — Hon’ble Chairperson 

MEMBERS 

Lok Sabha 

2. Smt. Raksha Nikhil Khadse 
3. Shri Bandi Sanjay Kumar 
4. Shri Sadashiv Kisan Lokhande 
5. Dr. (Smt.) Pritam Gopinathrao Munde 
6. Shri Balak Nath 
7. Dr. Sanghamitra Maurya 
8. Shri Parbatbhai Savabhai Patel 
9. Shri Kapil Moreshwar Patil 
10. Shri Ram Shiromani 
11. Shri Ashok Kumar Yadav 

  
RAJYA SABHA 

12. Shri Ram Narain Dudi 
13. Shri B.K. Hariprasad 
14. Dr. Banda Prakash 
15. Shri K.K Ragesh 
16. Shri Ram Nath Thakur 
17. Smt. Chhaya Verma 

 
 

SECRETARIAT 

1. Smt Anita B. Panda  - Joint Secretary 
2. Shri Md. Aftab Alam  - Additional Director 
3. Shri Janmesh Singh  - Deputy Secretary  
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WITNESSES 

 
                  REPRESENTATIVES OF DEPARTMENT OF FERTILIZERS 

 
 1. Shri Chhabilendra Roul - Secretary 

 2. Shri Dharam Pal - Addl. Secretary 

 3. Smt. Alka Tiwari - Addl. Secretary 
 

 

REPRESENTATIVES OF RASHTRIYA CHEMICALS & FERTILIZERS LIMITED (RCF) 
 

 1. Shri S.C. Mudgerikar - CMD 

 2. Shri Sudhir Panadare - Director Tech. 

 3. Shri A.V. Navade - E.D.(HR) 

 

REPRESENTATIVES OF NATIONAL FERTILIZERS LTD (NFL) 
 

 1. Shri D.S. Ahuja - Director 

 2. Shri R.K. Gogia - E.D. (HR) 
 

 

2.     At the outset, the Chairperson welcomed the representatives of the Department of 

Fertilisers, Rashtriya Chemicals & Fertilisers Limited (RCF) and National Fertilisers 

Limited (NFL) to the follow up sitting on the subject “Measures undertaken to secure 

representation of OBCs in employment and for their welfare in PSUs and other 

organisations under Ministry of Chemicals and Fertilizers”..  

3. Some of the major issues/points raised by the Chairperson and Members of the 

Committee during the sitting and responded to by the representatives of the Ministries/ 

Organisations are as follows:  

(i) Representation of OBCs in the Board of Directors and at various levels in the 

overall staff strength of Rashtriya Chemicals & Fertilisers Limited (RCF) and 

National Fertilisers Limited (NFL), respectively;  

(ii) Whether roster format of DoPT/DPE was changed and whether it has 

adversely impacted the prospects of OBC candidates; 

(iii) Maintenance of separate roster for the direct recruits and promotional posts 

as mandated by DoPT Guidelines dated 02.07.1997; 
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(iv) Details of appointment, promotion and transfer policies adopted by NFL in 

the last ten years;.   

(v) Need for regular inspection and maintenance of roster register and  

(vi) Strict adherence to all DoPT orders/guidelines with respect to OBC 

reservation in employment. 

 

4. The Committee directed the representatives of the concerned Ministry/ 

Organisations to furnish written replies to the queries which were not responded to by 

them during the sitting or on which the requisite information was not readily available with 

them, to the Committee at the earliest. The witnesses then withdrew. 

 
The Committee then adjourned. 

 
A copy of the verbatim proceedings of the sitting has been kept. 

_____ 
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APPENDIX-III 

COMMITTEE ON WELFARE OF OTHER BACKWARD CLASSES (2019-20) 
 

MINUTES OF THE TWENTY SIXTH SITTING OF THE COMMITTEE ON WELFARE OF 
OTHER BACKWARD CLASSES (2019-20) HELD ON 14TH JULY, 2020 IN COMMITTEE 

ROOM B, PARLIAMENT HOUSE ANNEXE, NEW DELHI 
 

The Committee sat from 1100 hrs. to 1110 hrs. 
 

PRESENT 
 
 

SHRI GANESH SINGH - CHAIRPERSON 
 

MEMBERS 
LOK SABHA 

2. Shri Ramesh Bidhuri 
3. Smt S. Jothimani 
4. Dr. (Smt.) Pritam Gopinathrao Munde 
5. Shri Balak Nath 
6. Shri Ajay Nishad 
7. Dr. Sanghamitra Maurya 
8. Shri Ram Shiromani 
9. Shri Rajesh Verma 

 
RAJYA SABHA 

10. Shri T.K.S. Elangovan 
11. Smt. Chhaya Verma 
12. Shri Harnath Singh Yadav 

 
 

SECRETARIAT 
 

1. Smt. Anita B. Panda — Joint Secretary 
2. Shri Kusal Sarkar — Director 
3. Md. Aftab Alam  — Additional Director 
4. Shri Janmesh Singh  — Deputy Secretary 

 
2. At the outset, the Chairperson, welcomed the Members to the sitting of the 
Committee. The Committee, thereafter, considered the following draft Reports for 
adoption: 

i “Measures undertaken to secure representation of OBCs in employment and for 
their welfare in Rashtriya Chemicals & Fertilizers Limited” pertaining to the 
Ministry of Chemical and Fertilizers. 
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ii “Measures undertaken to secure representation of OBCs in employment and for 

their welfare in National Fertilizers Limited” pertaining to the Ministry of 
Chemical and Fertilizers. 

 
iii “Measures undertaken to secure representation of OBCs in admissions in Ph.D. 

and appointment of teachers in Delhi University” pertaining to the Ministry of 
Human Resource Development (Department of Higher Education).   

 
iv Action Taken on the Twentieth Report (Sixteenth Lok Sabha) of the Committee 

on the subject “Measures undertaken to secure representation of OBCs in 
employment and for their welfare in Central Public Works Department (CPWD)” 
pertaining to the Ministry of Housing and Urban Affairs. 

 
v Action Taken on the Twenty First Report (Sixteenth Lok Sabha) of the 

Committee on the subject “Rationalisation of Creamy Layer in Employment for 
OBCs in Services and Posts under the control of Government of India including 
Union Territories, PSUs etc” pertaining to the Ministry of Social Justice and 
Empowerment. 

 
3. The Committee adopted the aforesaid draft Reports after a brief discussion and 
authorized the Chairperson to present the Reports to Parliament or to the Hon’ble 
Speaker, Lok Sabha. 
 

 
 
 

The Committee then adjourned. 
---- 

 


